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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 01.08.2018 AT 10.30 AM

Learned counsel Mr. G. Bhupesh present for Petitioner.

Learned counsel Mr. Nithish Bandary present on behalf of

Mr. P. Vikram for Respondent.

Respondent/Operational Creditor in IA 280/2018 requested

time to file counter.

Respondent in IA 280/2018 shall file counter within one week

serving a copy in advance to the petitioner and file proof of

service.

List the matter on 21.08.2018.
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TRANSFER PETITION NO.
COMPANY PETITION/APPLICATION NO. IA No0.280/2018 in
CP(IB) No. 116/9/HDB/2018
NAME OF THE COMPANY Trident Chemphar Ltd
NAME OF THE PETITIONER(S) Aero Chem Impex Pvt Ltd
NAME OF THE RESPONDENT(S) Trident Chemphar Ltd
UNDER SECTION 9 OF IBC
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